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The learned Counsel for the respondents 

stated: that Hon'ble High Court stayed.the order 
' 

passed by this Tribunal dated 16.5.2000 in OA 

179/98. till disposal of stay petition. In view 

of th~ stay order passed by Hon'ble High Court, 

this 
1
CP shall a..J.t~~~ and keep c9nsign to 

record. .. 
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